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M/s. J.K. Cement Works                               …Appellant 
(Unit of J.K. Cement Limited) 
Nimbahera, District Chittorgarh, 
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VERSUS 

 
Commissioner of CGST & Central Excise, 
Udaipur                   …Respondent 
142B, Hiran Magri, Sector – 11, 
Udaipur - 313002 
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Shri R.S. Sharma, Advocate for the Appellant  
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DR. RACHNA GUPTA  
  
 Appeal is allowed. For order, see order of date in Excise 

Appeal No. 55209 of 2023.  
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